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FORM A
PUBLIC ANNOUNCEMENT

(Under Begulation 6 of the Insalvency and Bankruplcy Board of Inda
{Insoheancy Resalgion Process for Corporate Persans) Remulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

M/s. Vatavruksha Entertainment Private Limited
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Modice is hereby gren thal the National Company Law Tribunal, Mumbal Bench has
ordered the commencement of Corporate Insolvency Resolution Process of

VATAVAUKSHA EMTERTAINMENT PRIVATE LIMITED on 19t January, 2023 vide
order na. CRIB) 407 MB/ 2022,

The ereditors of VATAVAUKSHA EMTERTAINMENT FRIVATE LIMITED are hersby
called upon to submit their claims with proof on or before 02nd Felbruary, 2023 to the
Interirm Resdlution Professional al the address mentionesd against entry No, 10,

The financial credilors shall subsmst their claims with proof by electronic means only, AR
ather creditors may swubmit the claims with proof in peraon, by post or by elecironic
MEATIE,

Swbmizsion of false or misleading proofs of claim shall atiract penafties. |

IP Pavan kumar Bhattirprolu |
Interim Resalulion Prolessional of Valavruksha Enterlainment Private Limiled
1P Reglstration Mo: IBBI/IPA-002/IP-MO07E2/ 201 8-2019/1 2371

Date: 215t January, 2023
Place: Hyderabad
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DESIMRAN CARTONS PRIVATE LIMITED
(UNDER LIQ umm-mﬂmm-wqﬂaamuzuuzp—rm 37629
E-AUGTION ~SALE OF ASS TANDALD 2016
RE AD WITH b

| SALE UMDER THE PROVISIONS OF THE INSOLVENCY AND BANKRUPTCY CODE, 2016

Modice is heraby given fo the pebdic in general undar the provisions of the Insolvency and
Bansruptey Code, 2076 and Regulations hera under, thak the process of sale of hat the
below described assets of Desimran Carfons Private Limited {Under Ligquidation)
![Eurpural.u Debtor/CO) as Sale of Aszets on Standalone Basis is scheduled 1o 1ake place

rom 24th February, 2023 1o 26th February, 2023, The E-Auction shall be condicted on
“AS 15 WHERE 15 BASIS™ and “AS 1S WHAT IS BASIS™ and "WHATEVER THERE IS BASIS
AND N RECOURSE BASIE. The Auction will be canductad by the undersigned thraugh E-
Auction service provider, Rlght2¥iole, The schadule and details of the assets ane as follows;

SCHEDULE OF ASSETS

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF INDUSTRICALS ONLINE PRIVATE LIMITED

-1 Name of Corporate Debtor 7 INDUSTRICALS ONLINE-PRIVATE LIMITE

W

RELEVANT PARTICULARS Ll

2.| Date of Incorporation Of Corporate Debtor 09/10/2015

3.| Authority Under Which Corporate Debtor Is
Incorporated / Registered

Registrar of companies, mumbai,
MINISTRY OF CORPORATE AFFAIRS.

4.| Corporate Identity No./Limited Liability U74900MH2015PTC269046

|dentification No.of corporate debtor

5. Address of the Registered Office and Principal
Office (if any) of Corporate Debtor

Gala No 5, Aabeearrind| Est, Opp. 114 B D D Chawl
Near Mahindra Tower, G M Bhosale Marg, Worli
Mumbai City MH 400018

Arkiress Marner |Raserva EMD Incrermantal
{No | of Assets of Sale | Price Aemnund 6. LIQUIDATION COMMENCEMENT DATE OF CORPORATE PERSON 17 TH JANUARY 2023
| A1| Faclory | Survey No. Standatane | Rs, RS Rs. 7. NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER | - Mr Vighneshwar Bhat
' BT & Basis | 3.64.21.200- | 36421200~ | 8.00.000/- AND THE REGISTRATION NUMBER OF THE LIQUIDATOR | REGISTERED ADDRESS and CORRESPONDING
=10 "E._ "ﬂ"_ﬂﬂﬂ ADDRESS WITH IBBI: No 202, A Block Sree Laxmi
Armi, Piparia Nivas APARTMENTS, Wilson Garden 13th Cross,
{Industrial Estate, Near Wilson Manor Apartments,Bangalore,
Silvassa, Union Karnataka ;560027
Vorritory of Dadra E-mail: bhatvighnesh[atjgmail[dotjcom
and Nagar Havili Ph: +91 95902 52851
SR Flat Mo. OF, Third pp— - - Membership No: IP-N01190
BSIIRMAl | F . . : - - -
| e :ﬂ&ﬁuﬁ:g; e e, [rvicaae | 2o s Reg No: IBBIIPA-002/IP-N01190/2021-2022/13985
| A2 | rig - 365, Hisza 8.| Last date for submission of claims 16 TH FEBRUARY 2023
No- 52, Thea Notice is hereby given that the M/s INDUSTRICALS ONLINE PRIVATE LIMITED (the Company
Mo-15, City . has commenced voluntary liquidation on 17 th January 2023. The stakeholders of the Compan
_EU”"EY Wa-27, are hereby called upon to submit a proof of their claims, on or before 16 th February 2023, to th
Gha:tal'- Road, liquidator at the address mentioned against item 7 above. The financial creditors shall submi
E:"“m“m“d" their proof of claims by electronic means only. Al other stakeholders may submit the proof o
e claims in person, by post or by electronic means.
Date and Time of Auction | From Friday, 24.02.2023 11:00 AM to Submission of false or misleading proofs of claim shall attract penalties.
Sunday, 26.02.2023 05:00 PM -
T 0l o7 Sulriesion o Evgression | Exprestion o Interest (EO: Wowda S o rofocsiona
of Intrest and EMD USB2.2025 by BG0RPM Date: 18.01.2023 Reg No: IBBI/IPA-002/IP-N01190/2021-2022/13985
EEEE;[:';"" ﬂ-ﬂ.pnﬁlt [EMD): Menday, Place:Bengaluru Email id-Bhatvighnesh@gmail.com
02, by 06:00 PM
Phiysical Inspactsan Date and Time Saturday, 11.02.2023 to Friday, 17.02.2023+
0Mice bocated At Bulkarmi Howse, 2nd Flose, | 10:30 AM o 2:30 PM
Ghantal Aoad, Maupada, Thame - 400 602, | Conlacl Person :
Maharashira, indka and factory premeses of | G5 Pranjali Joghi - DO7S673103
M,60/1/142 Pigaria Ind. Estate Vilage Aml, | S. E. RAILWAY — TENDER
Silvassa-396230 D & NH, respectively) Tender Notice No, PCMM/GENLTP/2023/04, Dated: 20/04/2023. Tendear for €7

| The sale shall be subject to the Terms and Conditions prescrbed in the E- Auction Process

Documant and to tha Tollowing conditlons:

| 1. The particulars of the Assets spacified in the Schedula here in above have been stated 1o
e best information of the Liguidator, but the Liguidator shall not be answerable for any error,
misstaternent, or omissionin this proclamation.

| 2. 1t shall be the responsibility of the bidders to inspect and satisfy themseives about the
| asset and specification before submitting the bid. The inspection of assets put on auction wil
be permitted to interested bidders at sites from the date of peblication to the last date of

| subrnitling docurments & EMO. The Liquidator shall nat be respansible lor any changa, lien,

encumbrances, or any other dues to the Government or anyone else in respect of the assets
g-auctioned. The intending bidder ks advised to make their own independent inguiries

| regarding the encumbeances on the properly including statutory liaddities, arrears of

CENTRAL RAILWAY :"

E-Tender (OPEN TENDER) Notice No.
MT-CSMT-CLA-05-R; dt. 13,01.2023
Chief Administrative Officer {Const.),
Central Railway, &th floor, New
Administrathe Building. OD.M.Road, T5MT,
Mumbal - 400 001, for and on behall of
President of India invites Open tendar
through e-lendenng on IREPS weabsite
(e-tender portal), www.lreps.gov.in (In

|

CENTRAL RAILWAY

Corrigendum to Notification

Expression of Interest (E.O.1) for
empanelment of Architect for |

properby Lax, eleciricily dues ele.

3. The Interested Applicants may refer to the complete E-Auction Procass Dotument
| containing details of terms and conditions of the E-Auction on the website of the E-Auction
| service prnwder hitps://right2vote.in/eauclion/ or may directly write an email 1o
| desimrancirp@gmail.com to obtain the same. The Liquidator holds the right to canced,

| modify or extand the terms of this E-Auction at any time. The Liquidator reserves right o

reject any bid or bidder without assigning any reasan.

Sd/-

Vivek Muralidhar Dabhade

Liquidatar

Dezimran Cartons Privale Limited

Under Liguidation)

IP Registration No.; IBB] IEE[-'IEH:PI:H.{IFEPDEIEIEG& [I1HT-2IZII1L?'I.;HJE?I]

e ALATY =13, Trupti Garden, Near Hars alace,
Fra oL COUR, £iee Wadgaon B Il Pune— 411051

Two Packet System), from repulsed
Contractors for the following work: Name
of work : Construction of FOBs & Skywalk,
Elevaled plationms & Mezzaning oor al
Kurla station Im connection with Mumbai
CSMT - Kura 5th & Gth line Project {TWIO
PACKET SYSTEM). Tender Value :
T 84,24 79.043.22, Bid Security:
T 4362 400/, Cost of Tender Form: Nat
Applicable (As per Clause Mo. 3 at Page
4 of GOC APRIL 2022), Validity of offer :
120 days fram the date of opening of
Tender, Completion peried : 24 Months
inchsding mansoon paricd, Availability of
Tender documents : Available on the

Mumbai Division
Item Mo. 4 : All applicabons raceived
shall ba considerad free of cost |
Existing MNotification The
Application due date shall be
23012023 upto 18.00 hrs. Revised
MNotification : The Application
dus data shall ba 25.01.2023 upto

1800 hrs. ~pM (Gati Shakti)

RailMadad Helpline 139 [

| B
A gl werrEti~NiTa1Ei" 111
MTESNIDDEFR FPACGSG E =
€ Caxralaaas T
=Bl EAIDRR.AO AT
PP axt»alec P<ITao».:
LI Z2DCP1 Z2C»1 S
oanenc Bl ionae T=Jao».
£» ==L} 2 1 =

wizhsile www.ireps. gov.in, Dabte & Time
of Submission & Opening of Tenders ;

SIMPLEX MILLS COMPANY LIMITED

=

Procurement System. The Principal Chief Materiaks Manager, South Eastam Railway,
Hd. Qrs. Offica (5th Floor), Mew Administrative Building, 11, Garden Raach Road,
Kodkata-700043 for and cn behall of the President of India inviles open E-lenders
which have been uploaded on website wwalireps.gov.in as fallows. Al the tenders
will be closed at 14.00 hrs. S1.No.; Tender Mo.; Due Date; Brief Description;
Quamntity & EMD reguired or not. if yes please mention the amount are as follows:
1: IF23I5020; 16.02.2023; One sat of opan and Laparoscopic Instrumants. Detailed
Quantity & Technical Specificalion enclosed as per Annexure-A, B & C; 01 38t &
54 010, 20 IF225500; 16,02 2023; Top housing for Constant Contact Poharethansa
side bearer pad for Casnub 22HS bogie, to Drg. Mo, AAL-021101, AR-B, em no-1,
conforming to RDS0 Spec. no. WD-38-Misc-2004 Rev. 1 of Jan-2008, with all
amandmaenls, latest amendmenl no. 2 of Sepl-2016; 1900 nos. & ¥ 66,480,
3 IF235018; 16.02 2023, HSCF pump 6 WLN13B of capacily 50,000 GPH, Head-40
hitr, Suction Delivery-200n150MM with HEMBITEFCHAEZ Motor, Mator, Horz Food
rmounted, 415V, 50 Hz, 3 phase, along with Soft Starter Panet. Make Brand: Kirloskar
or Crompton or Marathon or Johnson or similar type of reputed brand; 03 sets &
T 75430, 4, 65235003; O7.02.2023; Comphale Biometry Lind {Speciication enclosed),
1 ne, & T 01,840, 5 50231676, 17.02.2023; Polvthene insulated Polythens Seathed
armoured Jelly filled Telaphone Cable with Poly-AL Moisture Barrier, 20 Fairs, 0.63
rmim Conductor Diamater as per ROS0 Specification Mo. IRS: TC-41/87 with amendmand
1bo 3; 35 Km & T 1.38,770. 6, 422250038; 10.02.2023; Supply, insfallation, testing
and commigsioning of sel of LT swilchgear devices; 07 sel & MNA, T 462231608,
17.02.2023; Disconnecting and sarthing device & pole 2 way without off, on load 1254,
750 W AC (1000 W insulation); 164 nos. & ¥ 1,200,760, 8; 60225068 0602 2023;
Running contract for manufacture and supply of 11200mm O/R {Curved) Fan shapsd
gwitchas for 1 in 16 Turnout BG 80 Kg on PSC skeepers 1o RODS0 Drg. Mo, T-5E52
with lalest alleration; 32 sels & T 1,66140. 3, B0225025B8: 09.02.2023; Running
contract for manufacture and supply of B0 kg Joggled Fish Plate with Balts, Muts and
Washers to RDES0 Drg. Mo, T-5B49 with latest alteration; 10,007 sets & ¥ 7 42 510,
10; 602250284 13.02.2023; Running contract for manufaciure and supphy of composite
Groowed Rubber Sole Plates 10mm thick for wider PSC slespar wilh 136 RE & 60 kg
(LINC) Rail to RDSO Drg. Mo, T-8528 with Af-1; 1,23,670 nog, & 7 1.85.2100 Interested
tenderaers may visit websie waew. ireps.gov.in for full detalls'descrption’ specification
af thie tenders and submit their bide online. In no case manual tendars for these itemsa
will be acceptad. NLB: Prospective Bidders may regularly visii werw.ireps.gov.in to

participate in 2l olher lenders. (PR-10315)

<= Kotak Mahindra Bank Limited s
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MEP INFRASTRUCTURE DEVELOPERS LIMITED

CIN ; L45200MH2002PLC1 36779
Regd. Dffice : 2102, Floor-21st, Plot-62, Kesar Equinox, Sir Bhalchandra Road,
Hindyy Codony, Dadar (E), Mumbal - 400 (14,
Email: investorrelationsiEmepinira.com | Website © werw. mapinira.com
Tel.: 91 222414 2776 | Faoz 91 22 2414 4454

NOTICE OF THE EXTRA ORDINARY GENERAL MEETING AND

E-VOTING INFORMATION

WOTICE IS5 HEREBY GIWVEMW THAT the Extra Ondinary Gemeral Mesting of the Members
FEDGM) of MEP Infrasiructiure Developers Limitad will be held cn Monday, the 13th day of
February, 2023 at 11.30 am. (IST) threugh Vides Conferancing ("WC) Other Audio Visual
Means "OAWV") withou! physical presence of mearmbers of Bie Company at comeman vanua, in
compliance with all the applicable provisions of the Comgansas Act 2013 and rules madea hera
under, Members may nofe that, In view of the continuing Cavid-19 pandemic, the Ministry of
Corporate Affairs ["MCAT] has vide s Circulsr Ko, 145203] dated Bth April, 2000 read together
with Circular Ne. 172020 dated 136h April, 2020, Cireular Mo, J0r2020 dased Sth May, 2020,
circutar Mo, 2272020 dated 15th June, 2030, Circular No. 332020 dated 38th September, 2020
followad by Ciroular Mo, 022021 dated 131h January, 2021, Clrcufar No, 2102021 dated 14th
Decembear, 2031 Gireular Mo, 322 dated May 5, 2022 Crcular Mo, 1002022 dated 28th
Decembar, 2022 and Secunties Exchange Board of India ("SEBI) also issuad ils circular
SEBVHOMWCFOICNMDN ICIRP2020079  daled T24h May, 2020 read with circular Mo,
SEENWHOQICFRICMDZICIRIP 202111 dated 15th January, 2021 also isswed cancidar
SEBIHO/CFDICMDYY CIRPI2022%2 dated 13th May, 2022 (colachvely refermed to as
‘Circulars™rand Secretarial Standard on General Mestings ('35-2) issued by e Institute of
Company Secretaries of India and subject o other apphcable aws, mles and regulations
(including any statutory modificaton|s) or re-enactrmeanls) thereol for e time being in force and
& amended fram fime fo lime!, Companies ane allowad Lo canduct the Extra Ordinary Genaral
Mesting ("EOQGMT} through Vides Confarencing (WO Odher Audic Visual Maans (CAVM),
without the phivsical presence of the Memers at & common venue, Accordingly, the EDGM of the
Company shall be conducted through WEQAWM in accordance with the aforesaid Circuars

In compliance wilh these Appicable Circutars, the ECGGM of the Company shall be canducisd
through WEHOMM withowt the physical presence of the members at the venue, Hance, the
Membars can attend and pasticipate in the EOGM through WEOAWM onby. The instuctions for
Joining the EGGM are provided in the Sobce of EOGM.

Pursuant by ihe abave Circulars Molice ol the EOGM iz baing sanlin aleclronic moda 1o Membsars
whoss e-mail addresses are regslerad with the Company! Company's Registrar & Share
Transfer Agent [RTA} or with 1heir respeclive Deposilory Paricipants ("Depositary®), Nofice of
EQGMis alsa available on Website of the Compary an the link hittps:feanw mepindracom,

BOOK CLOSURE

WOTICE I3 ALSO HERERY GIVEN pursuant to Sacsion 91 of the Companies Act, 2093 and
Resgulation 42 of the SEB| [Lizting Obigations and Désclosure Reguirements) Regulations, 2015,
that the Register of Members and the Share Transfer Books of the Company will resrain clogsed
from Tuesday, Tt Fabruary 2023 1o Monday, 13t Fabruary, 2023 (bath days inclusiva), for the
purpissof the ECGM.

VOTING THROUGH ELECTRONIC MODE

In gecordance with the provisions of Seclicn 108 of the Companies Act, 20713 and Fule 20 of the
Companies (Management and Administration) Rules, 2074, &5 amended by the Companies
(Management and Administration) Amendment Rues, 2015 and Regulation 44 of SEBI (Listing
Chligatons and Disclesure Regquirements) Regulations, 2015 the Comgany s pleased o
provide the mambess wilh (b Bcilily 1o casl heir voles alectronically ["Ramole a-voling) thraugh
e-wofng senvics [Ca-voling”] provided by Mabanal Securilies Degosilory Limitad {NSDL. Tha
memibars whose names will appear in the Ragistar of the Membersiist of Bansficial Cwnars as
on the cut-off dete Friday, 2rd February, 2023 are entiled 1o avail the facibty of remode e-vofing or
e-voiing. Members of the Company, holding shares edther in physical form or in dematenalized
form, ason Friday, 13th January, 2023 have been provided the user 1D and pagsword o cast ther
votes electronicaly. Elighle members who have acguired shares afler the said date may
approach NSDL at evotingi@nsd] co.in for Esuance of the Llsar 10 and Passward for axercising
thes right fo waba by e-wabing. If the membar & already registerad with NSOL far e-vabng 1hen he
can usa tha axistng User ID and Passward Tor casting the vole thraough e-voling. Membears ara
requested to follow the instnictons available in the ECGM Mobice, which can alsn be downlpaded
from hitps:iwsasa mepindra.com and from the website of NSDL

The e-vobing penod commences on Friday, 10th February, 2023 at (15T} 9.00 2.m, and will end on
Sunday, 12th February, 2023 at (15T} 5.00 p.m. The Members will not be able fo cast their woke
afber the zaid date and time. Once the wobe on a resclution iz cassed by the sharehaolder, the
sharahaolder shall nolbe allpwed techanga i subseguently.

The valing facility threugh elecironic voling system shal be madae available dunng te EOGM
and members altending te meeling threugh VEIOAYM wha hava not casted ther vole by
remaba e-voding and are atherwise nat bamrad from daing 20 shall be able o exencse thair vobe,
The membars who heve casbad their vole by remobe e-epding prior o the EOGM may also aftend
EQGM but shall not be-entifie fo cast ther vole again

Memibers, who hokd shares in physical form and have not registered thes email address with the
Company may register thelr email 1D by providing Folic Mo, Name of shareholder, share
cerificate Wo., PAN, Mobde and emall ID o imvestomelations@mepintra.com. Members halding
sharas in damalarialized forrn may update their amail addnass with thair Depositary Partciant.
The said mambers can cast vole throuwgh ramole e-voling or avaling duwing fha EQGM in the
manner &5 specified in the Molice,

SCRUTINIZER

The Company has appoinded CF Sheidhar Phadke, Praclicing Company Secretary, SVF &
ASSOCIATES (Membership Mo, FC3 7887 CF Mo, 185622) to act as a Scrutinizer for conducting
the voling and e-voling processin a fasrand ransparent manner,

CONTACT DETAILS

In caza of grevancas connecled with e-wabing, tha mambers can ralar 1o the Freguantly Asked
Cuestions (FAQs) and e-vobng user manwal, avadabke at the Downlsads seclions of
hitps:iwww.evoting.nsdlcom or contact MS0L at 1od free no. 1300-1020-0490 or 1800-224-430,
Aliemaiely, the members can also eddress the grevances o the Company Sacretary at

investomelalionsm@meginfra.com,
By Order of the Board of Directors
of MEP INFRASTRUCTURE DEVELDPERS LIMITED

The e-tendars duly complated in all
respects, along with the Feguisite
docurnents, should be uploaded
alectronically on the above mentionad
wwehsite, up to 11,00 brs. on 0702, 2023,
The tender {Technical Bid cnly}) will ba
apened onlne on the same day afker 11.00
hrs., Joint Venture Firm @ Jont YVentura
{] Tirmes will ba allowsd 1o padicipate in
this tender, Important Mote to Tenderers:
[a) The tendering will be solaly through
e-tendering only. All Intending tenderess
need to first register with IREPS websita
www.ireps.gov.in, (b) Prospective
tendererfs are advised that before
submitting their offer alectranically, thay
should refer to the Tender detalls regarding
terms and conditions. eligibility criteria,
&l (o) Tender documents & comgendum
isaued from time to fime are available on
thix wabsite mantioned abowva. Changes,
if any, would be posted on this website at
least 15 days in advance of opening of
lendes and may Be seen oh this websibe,
For any additonal information/clarification
conlact either an the above addrass or
Oy, Chief Enginear(C), Central Rallway,
Ciada Saheb Phalke Road, Dadar {East),
Mumbai-400014 on any working day
bebween 10.00 howrs to 17.30 hrs.

RailMadad Helpline 139 5

SINAP L EX FREGISTERED OFFICEVILLAGE SHIVMI, TALUKAAND DISTRICT- AKOLA- 444 104
CORPORATE OFFICE: 30, KESHAVAAD KHADYE MARG,
SANT GADGE MAHARA) CHOWK, MAHALAXMI (E), MUMBAI- 400 011
Tl Mo:+91 22 2308 2051 Website - wanw simplex-groupocom
E-mall : mills @simplex-group.com CIN-LESS00MH 1228 PLC 118585

MILLS CO. LTD

EXTRACT OF STANDALOME UMAUDITED FINAMCIAL RESLULTS

FOR THE QUARTER AND NIMNE MONTHS ENDED 315T DECEMBER, 2022

Brunch Offlce Admas Plazu ,5th Floor 166/16 CST Roud Kullnu Santacruz East, Mumbm 400098

Registered Office: 27BKC, C-27, G-Block, Bandra Kurla Complex, Bandra ( E ), Mumbai- 400051

Securltlzatlon And Reconstruction Of Financial Assets And Enforcement Of Securlty Interest Act,2002
(54 Of 2002) And In Exercise Of Powers Conferred Under Section 13(12) Read With Rule 3 Of The
Security Interest (Enforcement) Rules 2002 Issued Demand Notices To The Borrowers As Detailed
Hereunder, Calling Upon The Respective Borrowers To Repay The Amount Mentioned In The Said
Notices With All Costs, Charges And Expenses Till Actual Date Of Payment Within 60 Days From The
Date Of Receipt Of The Same. The Said Borrower(S)/ Co Borrower(S) Having Failed To Repay The
Amount, Notice Is Hereby Given To The Borrowers/ Co Borrowers And The Public In General That The
Undersigned Has Taken Possession Of The Property Described Hereunder In Exercise Of Powers
Conferred On Him Under Section 13(4) Of The Said Act R/W Rule 8 Of The Said Rules On The Dates
Mentioned Along-With. The Borrowers In Particular And Public In General Are Hereby Cautioned Not To
Deal With The Properties And Any Dealings With The Properties Will Be Subject To The Charge Of Kotak
Mahindra Bank Ltd., For The Amount Specified Therein With Future Interest, Costs And Charges From
The Respective Dates. The Borrowers Attention Is Invited To Provisions Of Sub Section (8) Of Section 13
Of The Act, In Respect Of Time Available To Redeem The Secured Assets.Details Of The Borrowers,
Scheduled Property, Outstanding Dues, Demand Notices Sent Under Section 13(2) And Amounts
Claimed There Under, Date Of Possession Is Given Herein Below:

(¥ in Lakhs except per share data)
51 | Gruarter | Nine: months Quarier
Particulars ended ended anded
Nao 31.12,2022 [31.12.2022 | 31022021
1 ' Tokal Inccrme ram Operalions | .20 [ ]
2 | Nat Profit ! {Loss) for the period {befors tax and exceptional items)|  (1.34) i3.05) 211
3 | Mat Profit/ {Loes) for the penod before tax (after exceptional itams) i (134 {3,008 (211
4 | Mat Prodit ! (Losa) for the perod after tex {after axceptional itema) (1.34) (3,00 (211
B ' Total comprehensive incorme for the pemod feomprising peofitloss)
| for the period (aMer tax) and other comprehensive income (ater tax)] (f.34) (3.08) i211)
5 E[:|u-.1!.l.5.1'|.:°|r|:lll;?.'||::il;'1l ) N 3."{}!3-5 ";m 05 3:(}"5
) ' Eamings Par Shara (of T 100 each) (foe continueng and
E discantinued sparylions)- [(Nol anmalised) Bagic & Dilded (D) (0.10) (LU0

Name And Address Ot The Borrower, Details Of The | 1. Date Ot Possession 2. Type of Possesswr1
Co-Borrower Loan Account No., Loan Amount,  Immovable Property| 3. Demand Notice Date 4. Amount Due In Rs

Hotas:

1 The above is an exiract of the detailed formal of Quadesdy Financial Aosulls fled with the Sock Exchange under
Ragulation 33 of SEBI (Listing Obligations and Cisclosure Raquiramants) Regulations, 2015, The ful format
af the Quarierly Standalong Financial Besults are available on the websile of the
Exchangs,www.bseindia.com and the Company's wabsite, wanw, simplax-grougp.com,

2 Thie ataws resulls have been reviewad by the Audit Committes ard approved by tha Boand of Dieciors af their

maating held on 20th Janwany, 2023

3 The abowve financial results havve besn prepared n accordance with fha Companes (Indan dccouning Standanss)
Aules, 2015 (ind AS) as prescrbed under Saction 133 of the Compames Act, 2013 and other recognesed

acoounling praclices and polices 1o the exiend apphcabe

Shekhar R Si
Plage: Mumibai Dirennﬁhlr
Dated: 20th Januwary, 2023 DiN- 03357281

Slock

Faor Simplex Mills Company legﬁr-d

YASH TRADING AND FINANCE LIMITED

(CIN: L51900MH1985PLC036794)
Registered office: Bagri Niwas, 53/55, N. M. Path, Mumbai
Corporate Office: 1207/A, P.J.Towers, Dalal Street, Fort, Mumbai
Tel No. +91-22-2272 0000
Email id. yashtradingandfinancelimited@gmail.com
Website: www.yashtradingfinance.com

Statement of Standalone Un-audited Results
for the Quarter ended 31-December-2022

—400 002
—400 001

(Rupees in Lakhs except Earnings per share data)

circularsissued from time to time.

Place: Mumbai
Date : 20.01.2023

Quarter ending| Year to date | Corresponding
31-Dec-2022 Figures 3 months
Particulars 31-Dec-2022 end?d in the
previous year
31-Dec-2021

Total income from operations - - -
Net Profit / (Loss) for the period (before Tax,
Exceptional and / or Extraordinary items) (2.51) (5.44) (2.26)
Net Profit / (Loss) for the period before tax
(after Exceptional and / or Extraordinary items) (2.51) (5.44) (2.26)
Net Profit / (Loss) for the period after tax
(after Exceptional and / or Extraordinary items) (2.51) (5.44) (2.26)
Total Comprehensive Income for the period
[Comprising Profit /(Loss) for the period (after tax)
and Other Comprehensive Income (after tax)] (2.51) (5.44) (2.26)
Equity Share Capital 24.50 24.50 24.50
Reserves (excluding Revaluation Reserve) as shown | Rs. -78.12 lakh and Rs.-69.64 lakh as on
in the Audited Balance Sheet of the previous year) | 31-Mar-2022 and 31-Mar-2021 respectively
Earnings Per Share (of Rs. 10/- each)
(for continuing and discontinued operations) -
Basic : (1.02) (2.22) (0.92)
Diluted: (1.02) (2.22) (0.92)
Notes:

1. The above financial results have been reviewed by the Audit Committee and approved by the
Board of Directors at their meeting held on 20th January, 2023 and a Limited Review of the
same has been carried out by the Statutory Auditors.

2. Previous period figures have been rearranged wherever necessary.

3. The company has only one segment.

4. These results have been prepared in accordance with SEBI Listing Regulations and SEBI

5. The above is an extract of the detailed format of the Quarterly financial results filed with the Stock
Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015. The Full quarterly financial results are available on the Company's website
i.e. www.yashtradingfinance.com and BSE Ltd. Website i.e. www.bseindia.com

For and behalf of the Board of Directors of

Yash Trading and F

inance Limited
Sd/-

Sadiq Patel
Director

DIN: 06911684

fi-nanci“.ep. .in

Date: 21.01.2023, Place: Navi Mumbai

Mr. Mohammad Samshuddin Akba:l Al That Piece And Parcel Of 1.16.01.2023

S/0 Mohammad Samshuddin (Borrower Property Bearing Shop No. 76 & 77| 2.Physical Possession
And Legal Heir Of Late Mrs. Alamara S On Ground Floor, In The Building 3.14.09.2021

Akbar) At: R/O- Shop No. 74, Plot No) Called Vrindavan (G+3) Co. Op4 4. Rs. 26,99,875.89/-
52, Sector-9, Vrindavan Khanda Colony, Housing Society Limited, Situated| (Rupees Twenty Si
New Panvel, Navi Mumbai- 4102068 At Plot 52, Sector-9, Khanda Lakh Ninety Nine
Also At: R/O- Shop No. 76 & 77, Ground Colony, New Panvel, NaviMumbais Thousand Eigh
Floor, Vrindavan G+3 Chsl, Plot No. 52, 410206.PlotNo. 52 Bounded Underi Hundred Seventy Five
Sector-9, Navi Mumbai- 401206 & Alsg As FollOws: North: 11 Ft. Wide| and Eighty Nine Paisa
At: R/O- Lig 2nd, Sector-2, H-10, Road, South: Plot No. 47 To 51| Only)due and payabl
Kalamboli, Navi Mumbai. Loan East: Plot No. 42 To 46, West: 20 as of 13.09.2021 witl
Account Number : PR00393932 Loan Metre Wide Road. Name Of The applicable interest frol
Amount Sanctioned: Rs. 18,00,000/1 Mortgagor: Mr. Mohammad Akbart 14.09.2021 unti
(Rupees Eighteen Lakh Only). Mohammad Samshuddin. paymentin full.

For Kotak Mahindra Bank Ltd., Authorized Otficer
For any query please Contact Mr. Gurpal Singh (Mob No. +918976898212) & Mr. Pushkar Dani
(Mobile No. +918108383613)

WR PROVIDES ADDITIONAL STOPPAGE TO

MUMBAI CENTRAL -

GANDHINAGAR CAPITAL

VANDE BHARAT EXPRESS AT BORIVALI W.E.F 23.01.23

Also, Revision In Timings of Above Trains at Few Stations

FrfF

:rF.'F

WESTERN RAILWAY
BORIVALI

@A

45,‘?‘1

e
"-F'- .

IEI "; -l- “F-

20901

Mumbai Central - Gandhinagar
Capital Vande Bharat Express

20902
Gandhinagar Capital — Mumbai
Central Vande Bharat Express

Station Name

Existing Timing | Revised Timing Existing Timing | Revised Timing
06.10 (D) 06.00 (D) Mumbai Central 20.15 (A) 20:25 Hrs.
. 06.23 (A) e 2 19.32 (A)
. 06.25 (D) Eartvall - 19.34 (D)
08.00 (A) 07.56 (A) s 18.13 (A) Mo change in
08.02 (D) 07.58 (D) P 18.15 (D) timings

WESTERN

Train No. 20901/20902 Mumbai Central
Express will run on 'all days except Wednesday w.e.f 30" May, 2023".

www. wr.indianrailways.gov.in
Like us on: ﬂhcahouk.mm."l‘ufaﬂamﬂlf
Follow us on: ﬂ twitter.com/MWesternRly

Vande Bharat

- Gandhinagar Capital

RAILWAY

Azal:il
”'”""'th"lahntsamr

G2& Z

_mﬂ'm'q I
o

PLEASE CARRY ORIGINAL ID PROOF FOR ALL RESERVED TICKETS

Sd/-
Place: Mumbai VIERAM MUKADAM
Dale: 20/01,/2023 COMPANY SECRETARY

(simPLEX

SIMPLEX PAPERS LIMITED

REGISTERED OFFICE: O SHRI SAI BHAVAN, BALAGHAT ROAD,
T POIMNT, GOMNDUA- 341 814
COAPDRATE QFFICE: 30, KESHAVRAD KHADYE MARG,
SANT GADGE MAHARA] CHOWREK, MAHALAXE (E), MUKBAL- 400011
Tel Na:491 22 2308 2051 Website: : www, simples-group.com
E-mail : papers & simplece-group.com CIN-L21 01 08H1994PLC0TE13T

EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS

PAPERS LTD.

FOR THE QUARTER AND NINE MONTHS EMDED 315T DECEMBER, 2022

(7 In Lakhs except per share data)
a1, | Guartar | Ning maonths Guarfier
; Particulars | ended ended ended
No | [31.12.2032 [31.92.2022 | 31.92.2021
1 | Total Income Iram Operations - - -
2 | Nat Prafit | (Loss) for the period [Before Tax and Exceptional items) | (80 {16,753 4 .B5)
3 Mat Profit / [Loss) for the paricd bedona tax (afer Exceptional ltarn'a-l | (H.68) 116,78 (4.6 |
! Mat Profit ! [Loss) for the pesdod aftes 1ax Jafter Excaptionsd |1E-rl'15-_| (0B8] {1679 (4.B5)
51 | Tekal Comprehansive Incame for the geriod
(Camprising Profty Logs) for the peod (alber tx) and Oiker
| Comprbensiee Inoorme (alker x) [BLER) {16.79) 14 B5)
6 | Equity Share Capital 30015 30015 300.15
¥ | Eemings Par Share fof § 10v- each) {for comtinuing and
| discontinued oparations)- (Mot annualisad) Basic & Dilutad 32 (0.56] (.96)

Haoles:

1 The above i3 an extract of the detalled forrmat of Quetedy Financial Aasults fiad with the Stock Exchange under
Ragulation 33 ol the SEBI (Listing Obligations and Desclosure Aaquirerments) Begulalions, 2005, The ful
farmat of the Quaeredy Standalone Finenclal Resulls ane avallable on the website of the Stock Exchamnge,
wrw hsaindsl com and e Compam's welsie, wWilns Simphes-group, oom

2 The sbove rasults have been reviewed by the Audit Commitbes and approved by the Bosard of Directons at their
migaling Fiokd on 30 January, 2023

3 Thie abowa limancial resulls have bean prepaned in accondancs wilh the Cormganies (Indan Accountng Standands)
Rules, 2015 (ind AS) as prescribed undar Section 133 of the Comparsss Act. 2013 and other recognised
eecourting precices and polickas 1o tha axent apphcabla.

For Simplex Papers Limited

Sd/-

Shekhar R Singh

Place: Mumbai Director
Dated: 20th January, 2023 DiN- 03357 261

E-AUCTION SALE NOTICE

(Under regulation 32 & 33 of IBBI (Liquidation Process) Regulations, 2016
HEMA ENGINEERING INDUSTRIES LIMITED (In Liquidation) [HEIL]

Liquidator of HEIL hereby invites, Eligible Bidder(z) for participation in E-auction Sale of Assets of HEIL, listed
hergin, on 'As is Where is, Whatever There is and Without Recourse’ basis as per the auction schedule
stated harein and as per the detailed terms, conditions & process ksted in Bid Documant which can be
downloaded from hilps:fwww bankeauctions.com and www.hemaengineering.com

Reserve
,lf; Lot Name: Location Price mEEEEm}
: (Rs. Crore) 2
1. | Vallam Land" (G-119, SIPCOT Industrial Park, Vallam, 6.61 0.66
|admeasuring 4.65 Acres) | Distt. Kancheepuram, TN
Z. | PEM including inventories- |Plot No.d, Industrial Park-2, Salemgpur 6.31 0.63
{HEIL Unat-\/110) Mehdood, Handwar - 249403 (Uttarakhand)
3. | P&M including inventories- | 214/2, Upparapalli Village, 44.149 4,41
Hozur Unit-1 Mathakondapalli P. O, Thally Road,
Hosur, Tamilnadu 635114

**Prasently onginal lithe documents are not available with liguidator, Matter is sub-judice bafore Hon'bla NCLT
Further, thera are cerain vahicles lying at each of above locations and same is not included in assels under
auction. The same may be checked with office of Bguidatar,

Goods & Service Tax and Tax Collectad at Source, wherever applicable, shall be extra

E-Auction Schedule;
Date of Publication : 21-01-2023 | Last Date for Submission of Eligibility Documents ; 06-02-2023
Date of Declaration of Qualified Bidder : 08-02-2023 | Last Date for Inspection ; 18-02-2023 | Last Date
for EMD : 21-02-2023 | Date of Auction : 23-02-2023 from 11 am. to 11.30am. {with unlimiied extension of 5 min|

Interested applicants are required to deposit EMD amount either throwgh NEFT/RTGS in the Kotak Mahindra
Bank, Sector-46, Gurgaon BANK Account Number ; 3546951195 Beneficiary Name: Hema Engineering
Industries Lid.-In Liguidation IFSC Code: KEBKOO042T2 or by way of demand drafl i favour of Hema
Engineering Industries Limitad - In Liquidation drawn on any Nationalised or Scheduled Bank,

Intsrested applicants are advised to refer to Bid Document and submit completed Bid Documents along with
proof of deposit of EMD in hard copy o the liquidafor and upload on e-auclion website
itps:iwww, bankeauctions.com befora the last datefime of bid submession, The applicants may confacl
undersigned or Mr. Umesh Gupla- +91-9010024854/ Mr. Vikram Bajaj - 9999989408, Email:
liguidator hamaenggigmail.com or Mr. Vined Chauhan (Team E-Auction Agency) : delhii@clindia.com,
Ph, +81-981388793 1 for any assistance. Vikas Garg

IBEI Regn. No. : |IBBIIPA-Q01IP-PO10S0201T7-201811733

Liguidator - Hema Engineering Industries Ltd. (In Liguidation)

Email: vikas@vamindia.in | Ph: +91-9910024380(M)

Office: Unit No. 112, Tower-A, First Floor, Spazedge Commercial Complex,
Sector-47, Sohna Road, Gurgaon

Date : 20,/ 01/ 2023
Place: Gurgaon
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